2609  Written Answers

(c) the amount earmarked separately
for Rural and urban areas; and

(d) whether the concerned States have
already spent the amounts given to them
within the specified periods ?

THE DEPUTY MINISTER IN THE
MINISTRY OF WORKS, HOUSING AND
SUPPLY (SHRI IQBAL SINGH): (a)
The factors which are kept in view for
deciding allocations for Housing are the
needs of each State based on its ‘popula-
tion, extent of development already achiev-
ed past performance and capacity to
execute programmes, as also the amount of
funds which the State can provide for
housing in their annual plans within the
plan ceilings.

(b) to (d). Both the Low and the
Middle Income Group Housing Schemes
are primarily meant for urban areas. Loan
assistance for construction of houses in
rural areas is available under the Village
Housing Proyects Schane The Middle
Income Group E Sch is fi
wholly from loans advanced by the Life
Insurance Corporation of India, Under
the Low Income Group Housing Scheme,
both LIC. and Plan funds are utilised.
Details of assistance allotated to and uti-
lised by the various States under the Low
and Middle Income Group Housing Sche-
mes during different Plan periods are
shown in the statements (I and IT) laid
on the Table of\the Huose. [Placed in
Library. See No. LT-1766/68).
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SHRI MAHENDRA MAJHI :
SHRI D. D. JENA.
DR. RANEN SEN:

Will the Minister of FINANCE be
pleased to state :

(a) the countries from which Govern-
ment have received (i) Loan (ii) Grant
(ili) Subsidy (both in cash and kind) so.
far since the year 1950-51; and

(b) the amount of loan from each coun-
try and the percentage of interest thereon,
the condition if any, and the particulars
or specified, purposes of these loans, aid or
grant; and the amount repaid so far -as
principal and interest separately; and
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(c) schedule worked out for future
repayments ?

THE DEPUTY PRIME MINISTER
AND MINISTER OF FINANCE (SHRI
MORARIJI DESAI) : (a) and (b). Two
statements, the first showing countrywise
the amounts of loans received by the
Government of India and the . amounts
paid by way of repayment of principal
and interest and the second showing the
amounts of grants received by the Govern-
ment of India from 1950-51 to 1967-68
are laid on the Table of the House. [Plac-
ed in Library. See No. LT-1767/68].

The rates of interest payable to the
countries/authorities concerned vary from
source to source and in some cases from
loan to loan, They range from zero to
63% per annum,

Conditions governing the loans and
grants and the purposes for which they are

“available also differ from loan to loan and

from source to source and are detailed in
the relevant agreements, copies of which
are available in the Lok Sabha Library.
Broadly the loans have been taken in the
context of economic development and the
plans, for assisting development in various

sectors such as agriculture, irrigation,
power, port, communicati indus-
try etc.

(c) Repayments of the loars are made
in accordance with the amortization sche-
dules applicable to each individual loan
as given in the relevant agreements. The
last of the repayments will. be due in
year 2018.
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